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Respondent(s) 

Advocate for 
Respondent(s) 

Orders of the Tril9unal 

i•lr •. B. Khan I pre Se rrt:. for the. app lie ant • 
Hr • .Katual Dave, present for theresporrient No.1 & 2. 
None is present for the respondent No. 3. 

The controversy in t hi 5 0 ·.1-i.. relates to 

correct payrrent of pension after taking into account: 

the arrount due to Commutation of Pension. The 

commuted value of pension has been changed in 

respect of the applicant on three occasions .. 

Consequently, sorre amount has been paid to the 

applicant. The claim of the applicant in this 0!~ 

is, the C~JllOunt paid to him is less than what \•Jas 

actually due. 

Fieard the learned counsel for the parties.It 

is seen from the records that respon:1ents have 

filed detailed calculations irrlicating the value of 

commuted pension for different periods and the 

pension actually payable. Because of the revision 

undertaken on three different dates, three dates 

of restoration of the commuted value have also 

been clearly indicated. The applicant has not 
disputed these by v-1ay of filing any rejoinder .No 

discrepancy has been pointed-out during argurrents 

e it her .. l:bvJever , ·the Je ar ned co un se 1 for t he 

applicant \-Jants to check the said calculations. 

I:~an of the opinion that this O.h. can be disposed of 

with a direct ion tot be app licc:n t to go through 

the calculations (Annex. R/1) and reconcile the 

same with his claim. 

I,therefore# direct the applicant to scru.tinis; 

the calcula.tions made available by the respondents 

along with their reply at Annex. R/1 vis-a-vis his 

own claim in this O.A. In case,he still feels 
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aggrieved with the arrount··-~actual~y.·:p_g.ya:b;l~ .. ,tg., hin.t, 

he sJ:ell be a"Y lil:erty to agit.CJ.te th.ern,..a-t;.ter afresh. 
_, ~-~ i ~\:' f.~·, ::_~> 

This o ~A, stands d ispo.s::d o:f f-inall-~p. t..r;.it:n these 

direct. ions. There is. n61
' order 
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